SCHEDU

LE Il - FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Ins

A

olvency and Bankruptcy (Liquidation Process) Regulations, 201 6)

7 -

1| Name of corporate debtor M/s. Origin Formulations Private Limited
2 | Date of incorporation of corporate debtor  [23.12.2010
3 | Authority under which corporate debtor is  |Registrar of the Companies- Ahmedabad (Guj)
incorporated/ registered
4 | Corporate identity number / limited liability U24230GJ2010PTC063358
identity number of corporate debtor
9 |Address of the registered office and 4th Floor Narayankrupa Square, Behind Old Natraj
principal office (if any) of Corporate debtor |Cinema, Beside Sakar V, Off Ashram Road
Ahmedabad -380009, Gujarat
6 |Date of closure of insolvency resolution 28.09.2020
process
7 | Liquidation commencement date of 28.09.2020
corporate debtor (Copy of the order was uploaded on Website of
Hon'ble NCLT on 16.10.2020)
8 [Name, address, email address, telephone  [Name © Parag Sheth
number and the registration number of the [Address : 404, Sachet- Il, Opp. GLS University,
liquidator Maradia Plaza Lane, C G Road, Ahmedabad 380006
Email : irp.ofpl@gmail.com/ pksheth@hotmail.com
Telephone : 079-26465010
Registration No
IBBI/IPA-002/IP-N00142/201 7-18/10381
9 |Last date for submission of claims 18.11.2020
(Date is Extended due to Diwali holidays.)

stakeholders may submit the Proof of Claims in
Submission of the false or misleading proofs of
Parag Sheth

Liquidator of M/s Origin Form
Reg. No: IBBI/IPA-002/IP-
Date:18.10.2020

Place: Ahmedabad

ulations Private Limited.
N00142/2017-18/10381




